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COlIStraetioll Of a Bus Terminus In 

Yamuna. Vlhar 

7775. SllRI BARISH CHANDRA 
SINGH RAWAT: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state: 

(a) whether it is a fact that the 
Delhi Development Auhority propose 
to construct a bus terminus in Yamuna 
Vihar; 

(b) whether the Delhi Development 
Authority has allotted land therefor; 
and 

(c) if so, the locatron thereof and 
the time by which the construction 
will start? 

THE MINISTER OF STATE IN 
"THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) DTC has no proposal to construct 
a Main bus terminal at Yamuna Vihar. 

(b) No, Sir. 

(C) Does not arise. 
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Appointments rnoade as Substitutes in 
Dhanbad Division 

7777. SHRI A. K. ROY: Will the 
Minister of RAIL WAYS be pleased to 
state· . ,-
(a) the details of appointments 

made as Substitutes in each Depart-
ment of Dhanbad Division f:[\:>m 1979 
to 1981 year-wise; 

(b) the policy followed regarding 
such appointments; 

(C) the total number of lOcal ad iva-
sis and Harij ans appointed as Substi-
tutes during the above period; and 

(d) the reasons and justifications 
for not appointing the sons of n',Jn-
Railwaymen as Substitutes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRr MAL-
LIKARJUN) : (a) The number of 
Substitutes appointed is as under' 

1979 Ig30 198[ 

Mechanical (C&W) IO.t 101 0 

M'!chl.'1.i.c.d (Po.v::r) 274 41j 201 

Tea ~ 1 an 1 
O'lmmo:rcial 176 III Nil 

Coal Commercial 14- 26 N _. -
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(b) Substitutes as tar as possible 
ate drawn ftom a panel of suitable 
candidates selected fOr. Class III and 
IV posts. 

(c) 81. 

(d) Persons ~  volunteered 
for appoiTltment as Substitutes are 
considered and the selection is not 
'!Confined to sons/wards of Railwa.f 
employees alone. .... 
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Coal Loading at any Railway statio. 

7779. SHRI HANNAN MOLLAK: 
Will the Minister ot RAILWAYS be 
pleased to state: 

('8) whether coal can be loaded in 
wagons at any Rallway Station; 

(b) if not, how coal is being loaded 
in hundreds of wagons in various sta-
tions of Eastern and &:>uth Eastern 
Railways; and 

(C) whether the Railways allot 
wagons for that purpose? 

THE DEPUTY MINISTER IN TliE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL. 
LIKARJUN): (a) No. Coal In wagon-
loads is permitted to be booked only 
from notified statlons, and Colliery, 
Cokery Or Washery Sidings. 

(b) and (c). Booking of 'Smalls' 
consignments of cool clubbed into 
wagonloads have been permitted on 
certain Railways from stations other 
than notified stations, Colliery, Cokery 
and Washery Sidings in compliance 
with Injunctionsllnterim Orders issu-
ed by the Law Courts. In such cases 
allotment of wagons :have been made 
in favour of holders of Court Injunc-
tionsllnterim Orders subject to the 
availability of walOus. 




